\ 2341 TEM NO. 102 COURT NO. 12 SECTI ON 1|

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI' M NAL APPEAL NQO(s). 145-146 OF 2011

RAJENDRA PRALHADRAO WASNI K Appel I ant (s)
VERSUS
THE STATE OF MAHRASHTRA Respondent ( s)

(Wth appln(s) for stay of execution of sentence of death)
Date: 19/01/2012 These Appeal s were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE A K. PATNAI K

HON BLE MR. JUSTI CE SWATANTER KUMAR

For Appell ant(s) M. Subhro Sanyal, Adv.
M. Kawal j eet Singh, Adv.

For Respondent (s) M. Sushil Karanjkar, Adv.
M. Sanjay Kharde, Adv.
Ms. Asha CGopal an Nair, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Heard | earned counsel for the parties.

Arguments concl uded.

Judgment reserved.

(Deepak Mansukhani) (MS. Negi)
Court Master Court Master



